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BEFORE THE HON’BLE NATONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. NO. 1292 OF 2024
RENUMBERED AS

Execution Application No. 45 Of 2024
IN
0O.A. No. 498 of 2015

IN THE MATTER OF:
GANESH SINGH PANCHAL ... APPLICANT
VERSUS
STATE OF UTTARAKHAND & ORS. ...RESPONDENTS
INDEX
S. No. Particulars Pg. No.
1. Response Affidavit on behalf of Respondent No. 1-5
1.
2. Annexure No. 1
Copy of the report dated 02.01.2025 alongwith 6-12

its annexures along with its true translated copy

3. Annexure No. 2
Copy of letter dated 03.01.2025 along with its 13-16

true translated copy.

4. Annexure No. 3 17 -27
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Copy of letter dated 10.01.2025 along with

translated copy.
THROUGH COUNSEL
Place: Dehradun, Uttarakhand ADARSH CHAMOLI
Date: 14.02.2025 Counsel For Respondent No. 1

5, Lawyers’ Chamber Block-1,

Delhi High Court, New Delhi — 110003
Mobile: 8375955697

Email: adarshchamoli93@ gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW
DELHI

RESPONSE AFFIDAVIT ON BEHALF OF

SECRETARY, ENVIRONMENT
IN
Original Application No. 1292/2024

Ganesh Singh Panchal

Petitioner
Versus

State of Uttarakhand
Respondents

Affidavit of Kahkashan
Naseem, aged about 44 years,
D/o Late Shri Abdul Sattar
Ansari, presently posted as
Additional Secretary,

Department of Environment
Conservation and Climate
Change, Government of

Uttarakhand, Dehradun.

v

Deponent




85

I, the above-named deponent does hereby solemnly affirm

and state on oath as under: -

1. That the deponent is presently posted as Additional Secretary
and has been duly authorized by the...... , Secretary
Environment, Uttarakhand to sign and swear the instant affidavit
on his behalf.

2. That the above noted O.A. was listed for hearing on 25.11.2024,
wherein the Hon’ble National Green Tribunal was pleased to

issue the following directions:

“6. Office shall issue notices to the above respondents who shall
file their reply with regard to the compliance of Tribunal’s order
dated 09.08.2017 passed in O.A. No.498/2015 Pushp Saini Vs.
Ministry of Environment, Forest & Climate Change & Ors.

Within one month from the date of receipt of notice.

/3. That in compliance of the above directions, it is humbly

submitted that an inspection of site was conducted on

16.12.2024. That it is pertinent to mention here, report pointed
out that the Parvatiya Power Pvt. Ltd. (mini hydel power less
than 25 MW) comes under the white category as per the
Categorization of Industries, 2016 issued by the Central

Pollution Control Board where above category industries are not
required to obtain consent to operate from the State Pollution

Board. In this connection, copy of report dated 02.01.2025 along

7/
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with its annexures is being marked and filed as Annexure No. 1

to this Affidavit.

. That the report also mentioned: -

. That UKPCB vide letter dated 03.01.2025 requested Managing
Director, Uttarakhand Jal Vidyut Nigam to provide the details of
minimum environment impact e-flow to be released by M/s
Parvatiya Power Pvt. Ltd. Hydroelectric Project, Munar,

Bageshwar. In this connection, copy of the letter dated

03.01.2025 is being marked and filed as Annexure No. 2 to this
affidavit.

. Managing Director, Uttarakhand Jal Vidyut Nigam vide letter
dated 10.01.2025 submitted the report to Member Secretary,
UKPCB. In this connection, copy of letter dated 10.01.2025 is
being marked and filed as Annexure No.03 to this Affidavit.

a. The report submits that the e-flow measurement equipment
was duly installed by the Parvatiya Power Ltd., but due to
flood got washed away. However, they are taking immediate
corrective actions to ensure compliance with the GoUK order
dated 05.06.2018, which mandates strict adherence to the
prescribed e-flow requirements for maintaining river ecology
and other related purposes. As mentioned, they are in the
process of finalizing the reinstallation of the measurement
instruments at the site ensuring that the e-flow release and

monitoring system are in place at the earliest.

/ Page 50f 7
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b. Further, the procedure for calculating e-flow in the absence
of measurement equipment and the mechanism for its release
from Loharkhet SHP is submitted as follows:

i. As per design data for generating 1 KW, the flow of
0.0006 cubic meters per second (qmec) is required.

ii.  During the lean period, average water flow is around
1.473 gmec. 15% of the lean period water flow is
calculated to be 0.221 gmec.

1. To ensure compliance with the e-flow requirements
during the lean period, the load has been reduced by
around 400 KW, which results in a flow of 0.24 gmec.
This excess water, which is not used for power
generation, is directed back into the river from the

trench water to maintain the river’s ecological flow.

. Additioanlly report also states that:

IR B PHH A faprIdmdl gRT AT ufasw ud 58 Hrafaa
o Iucted AT F T IWId TR T & b agrReEd
RIS B TG ¢ BT ST o TdTE TTHT 1.40 A ¢ |
3[d: JTRRGUS W GRT &A1 05.06.2018 P TN M b
3R AERAd URANHT ¥g AT TaTaRuiid UaTg TrTHT
0.21 FgHS (A ol UQTE 1.40 T 15%) ATl & | fapraapal
TR IFIFIR YAaH § - Tl B1gd g HIRID YR TR a1
SUAR HIAT AT & | Tdad UreR fefo R dgRWd e fdggd
RS A BIS T qaiaRui HaTe (3-Ueil) P faTrd 03 ATg @i
T ot R g U g 1

a

Page 6 of 7
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7. That the deponent is a responsible Government servant having
the highest regards for the Hon’ble Tribunal and orders passed
by them. The deponent has always made his sincerest efforts to
carry out the orders passed by this Hon’ble Tribunal in its letter

£

and spirit and shall continue to do so in the future.

Deponent
Y e , Advocate, do hereby declare that the person making this
affidavit and alleging himsell to b .. is the same

person who is known to me from the papers produced by him before

me in this case.

..........

Advocate
Enroll. No. ....

Solemnly affirmed before me on \}his day of |Y February, 2025 at
Dehradun at about 2 ‘2< AM/PM by the deponent who has been

identified by the aforesaid person.

I have satisfied myself by examining the deponent who understood the

contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary
Ceo— G J2LE
This affidavit 1s sworn pefore me by
Who is iden'ifi- 4 by ShriS aenmny kanarjorndg A\
At Dehradun On..eageeferepopraedesnes miﬁ
s [y e (v eggEer
NEELAM JOSHI uge e
Advocate & Notary,Dehradyr WW@W
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w0 WS gRa aftiewor # Aifv o SmdeH WeA-1292 /2024 Ganesh Singh Panchal Vs.
State of Uttarakhand & Ors. % UIRT 3y {30 25.11.2024 B U H SIRAT-

IRl favgs 70 Vg &Ra sfexe § Afd §o SdeT §eA-1292/2024 Ganesh Singh Panchal
Vs. State of Uttarakhand & Ors. ¥ fE51& 25112024 1 3w uilta f5d A 2| e sy @ sdar 3w

o &—

“Office shall issue notices to the above respondents who shall file their reply with regard to compliance
of Tribunal’s order dated 09.08.2017 passed in O.A No. 498/2015 Pushp Saini Vs. Ministry of Environment,
Forest & Climate Change & Ors. Within one month from the date of receipt of notice”

List for further hearing on 15.01,2025.

70 v &R aftrewer 7 Rl g wia swt 9t 9fy do 21 (Gae-01)
I G A € qEem @ uHie godNd/Udodlo /W0—183-837 /2024 /1340 3% 12122024 B
e # Wi Wi &1 e e 16.12.2024 @ 357 vl sh oo A (Werae weuw) @ Sufefy #

fvar | (FerTa-02)
wreta e e a3

1. o vddg wer wofeho (4.8 Mw) W fga IREIGAT AR, WEREA (Longitudes-79°59'307E, Latitudes-
30°02'00"N) TEIe-Pudbic fIe-arTar § ¥vY dl W wid /|arfed 21

2. TANR-TNR @ dERwd W fagn aRaem @ fefor 2 fo gdidia arR wofdho, T @ we # WA
WOR W U6 a9 FA1ed, 841 sied (g 83), aade @ 73 e-8 41 /Zofowio /01,/45 /2006
/ V0w /2931 fRAT® 17.022006 & ENT Wal @ W 2876 20 g9 YA 30 T A AW W A & B
FAR U B T B R SNEve Wed § WK UINARY 61045 / 7—1-2006-300(1421) / 2006

f&ia 07032006 & gRT Wigfa Wi B | (Wera—02)

3. I o faga oRde &1 9d IR0 &% WY AN R Rud R aun wRasE B e g 2Ry fiw
B 2| TR @ TR ER ¥ (1.6 MW X 3) & @ A e il 2| Frewr & IR Uw evard
(1.6 MW) Farer & Y 7Y | (HerTa—03)

4. 0 v TR Wofdho (4.8 Mw) TR TRAGHT GRT FTH WIRI WaTE (§-Tll) @ ABe oY FICBH
Qe | ¥ 4 A9 A9e 33 e 7@ fem w21 e & <R @ sl gm s @
T % wiE @ WA @t Rufy § g% e | 15 o figa dle @9 o exage i wa 8q
o e § o g Sared far wrr @ qur 15 wRved o SR vel @ W § @ F aow varfed
B 21 R 309 W W @ e ¥ Al fha o 8 Pl @ 3R wRaer @ o wTe
QET ¥ U W T @ 41 87 § We-YdIE WA w9 ¥ Jarfed rar T | (Ferrie—04)

5. wa fga wRare dwa yuu e a grr 9l steifs affevu—ote gureeifa & st (B
gRSd U 25 Ware @ oW) wee A ¥ arefen 2 woe At @ emrla arwifed sERdl B 9
A< ¥ waer wEHla W9 5 WM @) e | R @ T 8| (Heraa—05)

SRIFER FAaH R §a18 (§-Gell) @ e & wa 3§ e T § s g fan

HIEY WA 2

HEI0dS
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//TRUE TRANSLATED COPY//

REGIONAL OFFICE
Uttarakhand Pollution Control Board
Awas Vikas Colony, Haldwani (Nainital)
Ph No- 05946-225618, 221532
Web Site-www.ueppcb.uk.gov.in
UKPCB

Ltr No.UKPCB/ROH /Writ/24/2353-1043 Dt: 02.01.2025
To

The Member Secretary,
Uttarakhand Pollution Control Board,
Dehradun.

Subject- Hon’ble National Green Tribunal Planned Main
Application No. 1292/2024 titled Ganesh Singh
Panchal Vs. State of Uttarakhand & Ors. : in
relation to

Sir,

Kindly refer to the abovesaid related HQ Board Letter
bearing No. UKPCB/H.O./SA-183-837/2024 /1340 dated
12.12.2024 The site scrutiny of M/s Parvatiya Power Ltd.
Munar, Loharkhet, District Bageshwar referred to in
compliance has been carried out by this office on
16.12.2024. the clarifications along with attachments are

submitted for advance required action.

Encl : As above
Sincerely,
Sd/-
02.01.2025
(Anurag Negi)
Zonal Officer
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Hon’ble National Green Tribunal Planned Main
Application No.1292/2024 in compliance with the
order dated 25.11.2024 passed in case titled as Ganesh
Singh Panchal Vs. State of Uttarakhand & Ors.

That in relation to the aforesaid matter in the
National Green Tribunal Planned Original Application No.
1292/2024 in relation to case titled Ganesh Singh Panchal
Vs. State of Uttarakhand & Ors. Order passed on
25.11.2024. The operative part of the order passed is as

follows:-

“Office shall issue notices to the above respondents
who shall file their reply with regard to compliance of
Tribunal's order dated 09.08.2017 passed in O.A No.
498/2015 Pushp Saini Vs. Ministry of Environment, Forest
& Climate Change & Ors. Within one month from the date of

receipt of notice”.

List for further hearing on 15.01. 2025.

Copy of the orders passed by Hon'ble National Green

Tribunal New Delhi is attached. (Annexure 01)
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In this regard, in compliance with Board
Headquarters letter No. UKPCB/HO/S0-183-837/2024/
1340 dated 12.12.2024, the scrutiny of the referred site
was conducted on 16.12.2024 in the presence of Unit
Representative Mr. Ajay Joshi (Assistant Manager).

(Annexure-02)

Ground inspection particulars are as follows:-

1. M/s Mountain Power Pvt Ltd (4.8 MW) Hydroelectric
Project Munar, Loharkhet (Longitudes 79”59°30”E,
Latitudes 30702’00”N) Tehsil- Kapkot District -

Bageshwar is installed / functioning on Saryu River.

2. Government of India Ministry of Environment and
Forests, Regional Office (Central Region), Lucknow in
favour of Mai Mountain Power Pvt. Ltd., Ranikhet for
the construction of Loharkhet Hydroelectric Project in
District - Bageshwar vide letter No.8B/UPC/01/ 45/
2006/FC/2931 dated 17.02.2006 of 2.876 Hect
forest land for 30 years with conditions. Lease
permission granted and Government Order received

from Government of Uttarakhand No.1045/7-1-2006-

10
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300 (1421) / 2006 dated 07.03.2006 is accepted.

(Annexure-02)

The water storage area of the said hydroelectric
project is situated on Saryu River and the project
structures are drain type weirs. Three turbines of (1.6
MW X 3) capacity are installed in the Power House of
the Project. One turbine (1.6 MW) was put into

operation during the scrutiny. (Annexure-03)

No Effluent Meter has been installed at intake point
for estimation of minimum environmental flow (E-
flow) by M/s Mountain Power Pvt Ltd (4.8 MW)
Munar Project. During the scrutiny, it was informed
by the unit representative that in the operating
condition of the plant, 15 percent of the electric load
is reduced from the intake channel by taking water
into the tunnel to run the turbine machine and
electricity is produced and 15 percent of the water
flows back to the river as over flow, which is

controlled by a gate at the intake point. During the

11
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scrutiny, water flow was found to flow usually in the
river area from the water harvesting point of the

Project to the power house. (Annexure-04)

S. Hydro Power Project is covered in white category
(mini hydel power less than 25 MW) under Industrial
Classification issued by Central Pollution Control
Board - 2016 as modified. Units covered under the
white category are excluded from the system of
procurement operational approval from the State

Board. (Annexure-035)

As per above it would be advisable to attain
information from the concerned Department about the
assessment of minimum environmental flow (E-flow). The

report is submitted for analysis and required action.

Sd/- Sd/-
(Chandraballabh Joshi) (Harish Chandra Joshi)
Sr. Assistant Asstt Scientific Officer
Sd/-

02.01.2025

Zonal Officer
//TRUE TRANSLATED COPY//
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e ANNEXVRE = 02_13

= 3, ELic L L CeTEE - —
. @ a\ ﬂ I,-'F E iRy éﬂ’r e Ha”
, 7 Environment 468, I A, U, wEEEN Vs,

E-mail + ukpeblegalcell@gmail.com, T

9 0135-2607092

E-mail ID- md@ujvnl.com, mdujvnl@ujvnl.com

fva— wddig dfa fofo (4.8 MW) TR, dERET ERT BYS WM A wfofew = wfefia
Ware §-Tl @ WA A |

TRI%y,
IRITT f[A7F Faxvr W Ao AGIg g Sferaver 7 A Gl 3MaeA Ho 1292/2024 4

uiRa e feAId 25.11.2024 BT T T8V BT AR | A0 NS gRa AAd gRT Iy FA
? wr-wr Prafafed Pdw ffa R m &-

6. Office shall issue notices to the above respondents who shall file their

reply with regard to the compliance of Tribunal's order dated 09.08.2017 passed in

0.A. No.498/2015 Pushp Saini Vs. Ministry of Environment, Forest & Climate

Change & Ors. Within one month from the date of receipt of notice.

qopd § 39 BT gRT fRATE 16.12.2024 B1 oS &1 Fdiervr fsan mar Fderor # grn
T {6 “Ho gaAT Tiaw A [0 (4.8 MW) FA GRIIGET G AT YIIaRnd JaE (§-7e) @
HpeT 8 §TCF WEC W @IE i H17 @ IT FENOIT Tl a7 &1 AT & aivT
FFTE TR ZRT T B T F @ B warerT @ RefT § g7eE 990 § 15 5w
Rga ais &7 @V evalgT T qorT 8 T S 4 Ay [QgT FeeT AT T & 7@ 15
wiaeT g e vent @ wy § 78 7 argw yaRad gk &) fow 37w @rge woad i §
A far wrar &/ fores S e § g8 wefia 98 8 urn fo aRdes gRy fe
AT § SAWATE BreT o Ve B |

A0 AMFT gRT HA S W0 491/2015 Pushp Saini Vs. Ministry of Environment,
Forest & Climate Change & Ors. ¥ UIRT QW & Ul &g UM aufae & f wer Ho
vl df® wo foro o fagm oRdioE, qAR, WEREd, TR ERT Bl WM dll A
iRy TE el @1 faavur AMeUS! Witd 9 PHiGy @ SUGel Bl 9 R A0
wy eRa siftRe @ sue grfed R 9wy weRw R el garg feAe 15.01.2025

Clean Environment and Healthy Life Style
W i 7 W e del

é//j’
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//TRUE TRANSLATED COPY//

LIFE Headquarters
Lifestyle for Uttarakhand Pollution  Control
Environment Board

“Gaura Devi Environment Bhavan”
46B, I.T. Park, Sahastradhara
Road, Dehradun

E-mail: ukpclegalcell@gmail.com,
Tel 0135-2607092

Lt No. UKPCB/HO/S-183-837/2025/1481 Dt 03.01.2025
COURT MATTERS

BY E-MAIL / SPEED POST

To,

The Managing Director

Uttarakhand Jal Vidyut Nigam Ltd

Maharani Bagh, G.M.S. the road

Dehradun - 248006

E-mail ID- md@ujvnl.com, mdujvnl@ujvnl.com

Subject: For daily minimum environmental flow e-flow
discharged by Mountain Power Ltd. (4.8 MW)
Munar, Loharkhet.

Sir,

On the above-mentioned subject, reference may be
made to the order dated 25.11.2024 passed in National
Green Tribunal in Original Application No.1292/2024. The

following instructions have been issued by Hon'ble

National Green Tribunal along with other directives:-
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6. Office shall issue notices to the above
respondents who shall file their reply with
regard to the compliance of Tribunal's
order dated 09.08.2017 passed in O.A.
No.498/2015 Pushp Saini Vs. Ministry of
Environment, Forest & Climate Change &
Ors. Within one month from the date of

receipt of notice.

The Unit was scrutinised by this office on
16.12.2024. In the inspection, it was found that “No
leakage measuring device has been installed at the intake
point for estimation of minimum environmental flow (E-
flow) by the M /s Parbatiya Power Pvt. Ltd. (4.8MW) Munar
Project. During the inspection, the representative of the
unit informed that 15 percent electrical load decrease from
the intake channel in the operating condition of the plant.
Electricity is generated by taking water into the tunnel to
run the turbine machine and 15 percent of the water flows
back into the river as overflow, which is controlled by a

gate at the intake point. Due to which it was not possible

15
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to confirm in the above observation how much water flow is

being unconfined by the Project.

By Hon'ble Court Original Application No. 491 / 2015
Pushp Saini Vs. Ministry of Environment, Forest & Climate
Change & Ors. and in order to conform the order passed,
you are anticipated to provide to this office the minimum
environmental impact e-flow statement released by the
concerned M/s Parvatiya Power Pvt. Ltd. Jal Vidyut
Project, Munar, Loharkhet, Bageshwar along with the
criteria so as to guarantee the compliance of Hon’ble
National Green Authority. The next date of hearing on the

matter is fixed for 15.01.202535.

Sincerely
Sd/-

(Dr. Parag Madhukar Dhakate)
Member Secretary

//TRUE TRANSLATED COPY//

16
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ANNEXURE = 07

- o fofics
//“// UJr?mNMEEIRI\W/IWED

UJVNL (A Govt, of Uttarakhand Enterprise)

wrafery wem Py, "Soege”, HERMF 9, WOTHOTHO W, TENIGT-248 006 (STINIEVE), TR 01352761485, B 01352761540
Office of the Managing Director, “Uijwal”, Maharani Bagh, GM.S. Road, Dehradun-248006 (Uttarakhand), Phone; 0135-2761485, Fax: 0135-2761549
CIN No.U40101UR2001SGCO25866

ISO 9001:14001 Certified

=i 2|6 /gudid /o1 /vofo / W - fwi® : 10-01-20%S

qar 4
Sfo URTT HYHR GHIA
Hew W, SaRrEve yguur fREEe 98
46 €1, 010 UTD,
HESURT W8, Q&I |

fayg: wdf grR fo (4.8 Hodlo) AR ARRET §RT BIS WM drel wfefes
IaH qafeRoy yarE §-Uall @& T H |

#RIY,

HUGT YRKH fANAE IMUD BRI UHG gHUr! / TH030 /Hio—
183—837 /2025 /1481 A& 03012025 &1 W=H T8 IR B PE N,
orereh At & amye g7 Ho gddiia wrav w0 o et g oREIeTT FR,
clEREd, dRReR gRT BIS WM 91 gaad Gdiaxelia yarg (§—dell) @l
faavor ARl wfed MU HrRIfer B SuTEl BN g N fHar T
o |

Iqd B A A AT & 5 o MIcT | 498,/2015 YW A+l g4H
g9 U9 ARy HATer UG g A W0 UKy 8RRy grr faAie
09.08.2017 ®I AfRAl # =¥ YATaRvIg Y18 &q fod T Q¥ & e o
ICRIEUS YT §RT U9 BIerd §U 708 1% 05.06.2018 & HAEGH A
U B AR el faga RaTerrel & fRAerawaie B gafarviig dgerd vd
qfeal # waad T waE W @ giend FRar =gEam 15 g o9 e
Tl Blew =g ey ffa fbd T o Sad QY @ U H Swvravs
Tg ¥ Rya gaw o faga oAl @ Remsdel & grr Alye
IeR R yufawefg yarg (3-9el) @ gaar Sudel derl Wil ®, et
ﬁﬂmﬁmg@mwwwwﬁﬁwmﬁw

S € |

ity wafey 'cmqa‘ wEwrE aw, dowsoro | i& i i U ROR
Regd. Office “Ujjwal”, Maharani Bagh, G M §. Read. Dehradun-24800d (1 nd), Phtiie: 0} 63808 0135 276 Y508 website-www.ujvnl com

-----
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I & fb g9 wrafem gRT AU u=ie 03 fiie 07.01.2024 B @
wegH W dleREd o gy kAT & fAemsat do gddg gk wo o
Bl AERRUT oo fdga gRAST A 8IS @F a9 gAad gafaReig yars
(g—ffa)f) a%mm%g ﬁﬁﬁm (Machenism) U9 ugiaRofiy yae Bred E’q
?&TPrecedureWW?fﬁWﬁWﬁmeeﬂl

SWIgd & HA H fAeraddl U9 $—Hd 09.01.2025 (BRI Her ) @
HqegH ¥ 30+ fosar fear mar o f fead 8-

We like bring in your notice that is past we had installed the measurement
equipment, but due to flood it got washed away. We assure you that we are taking
immediate corrective actions to ensure compliance with the GoUK order dated 05.06.2018,
which mandates strict adherence to the prescribed e-flow requirements for maintaining
river ecology and other relaled purposes.

In response to your request, we are submitting the following procedure for
calculating e-flow in the absence of measurement equipment and the mechanism for its
release from the Loharkhet SHP:

o As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters
per second (gmec).

o During the lean period, average water flow is around 1.473 gmec. 15% of the lean
period water flow is calculated to be 0.221 gmec.

o To ensure compliance with the e-flow requirements during the lean period, we have
reduced the load by around 400 KW, which results in a flow of 0.24 gmec. This
excess water, which is not used for power generation, is directed back into the river
from the trench wear to maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of the measurement
instruments at the site and will ensure that the e-flow release and monitoring system are in
place at the earliest.

IR @ 9§ fAemeal g/ IR sRieer vd g9 drafad #
SUTer Afffelal & eI IR uram AT 8 fF deRdd aRaer 8g vy,
T4 B 3T T UATE T 140 FgHG 2| A Sanigus U g
fewi 05.06.2018 @ TIRT MW & ATAR ABRET URASHAT &Y ~GATH
ugferelia ware T 021 RAG (AT A FATE 140 BT 15%) AT B |
fAepradal gRT SHagR RFAGH § —Tdl BIsd §d Afe ER 9 g
SYE] HRIAT T & | Tdad uraR folo gRT deRwed oo faga aREsr |
BIs T ygfavolg yarg (—veh) @ fATa 03 AIE & AT Hold B ganed
uf¥d 2|

wiiED IEAE”, HERE Ar, oyHoTH IR, LNET-248 006 (STRTETS), G 0135-2763508, B 01352763508

Regd. Office “Ujjwal”, Maharani Bagh, G.M.S. Road, Dehradun-248006 (Utiarakhand), Phone: 0135-2763808, Fax: 0135-2763508 website-www.ujval com

/
¥
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//TRUE TRANSLATED COPY//

UJVN LIMITED
(A Govt. of Uttarakhand Enterprise)

Office of the Managing Director, “Ujjwal”, Maharani Bagh,
G.M.S. Road, Dehradun-248006 (Uttarakhand), Phone:
0135-2761485, Fax: 0135-2761549 CIN No.U40101
UR2001SGC025866,

ISO 9001:14001 Certified

Letter No: 216/ UJVN/01/PONIO/W-1 Dated : 10.01.2025

From :

Dr. Parag Madhukar Dhakate
Member Secretary,

Uttarakhand Pollution Control Board
“Gaura Devi Environment Bhavan”
46-B, I.T PARK,

Sahastradhara Road,

DEHRADUN

Subject: In relation to regular minimum environmental
flow e-flow discharged by Mountain Power Ltd.
(4.8 May) Munar Loharkhet.

Sir,

Kindly make endeavour to take reference to your
office letter No. UKPCB/HO/S-183-837/2025/1481 dated
03.01.2025 in relation to the above, through which you

were requested to deliver your office with the details of the
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minimum environmental flow (E-flow) discharged by M/s

Parvatiya Power Pvt. Ltd.

In the aforesaid order, it is to be distinguished that in
compliance with the order passed by the Hon'ble National
Green Tribunal dated 09.08.2017 in Original Application
No0.498/2015 case titled Pushpa Saini vs. Ministry of
Forest and Environment and others for minimum
ecological flow in rivers, the Government of Uttarakhand
vide its Office Memorandum No.708 dated 05.06.2018 to
the Developers of all Hydropower Projects in the State to
guarantee the ecological balance and continuous water
flow in rivers. Orders were issued to continuously release
minimum 15 percent lean season flow with a view to
maintaining. In compliance with the said order,
environmental flow (e-flow) notices are provided by the
Developers of all Hydropower Projects situated in the state
of Uttarakhand on a regular basis, the compilation of
which is made available to the Uttarakhand Pollution

Control Board on a monthly basis.
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It is recognized that vide its letter No. 03 dated
07.01.2024, a letter was written by this office to the
developer of Loharkhet Hydro Power Pvt. Ltd. about the
mechanism for calculating the minimum environmental
flow (e-flow) to be released from the Loharkhet Hydro Power
Project and the procedure to be followed for releasing the

environmental flow.

That in pursuance of the above, the developer has
specified his response vide his e-mail dated 09.01.2025

(copy attached) which is as under :

We prefer to bring to your notice that in the past we
had installed the measurement equipment, but due to
flood it got washed away. We guarantee you that we are
taking immediate helpful actions to confirm compliance
with the GoUK order dated 05.06.2018, which mandates
strict adherence to the prescribed e-flow requirements for

maintaining river ecology and other related purposes.
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In response to your request, we are submitting the
following procedure for calculating e-flow in the non -
appearance of measurement equipment and the

mechanism for its release from the Loharkhet SHP:

o As per design data for generating 1 KW, we require a

flow of 0.0006 cubic meters per second (gqmec).

. During the lean period, average water flow is around
1.473 gmec. 15% of the lean period water flow is

calculated to be 0.221 gmec.

. To ensure compliance with the e-flow requirements
during the lean period, we have reduced the load by
around 400 KW, which results in a flow of 0.24 gqmec.
This excess water, which is not used for power
generation, is directed back into the river from the

trench wear to maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of

the measurement instruments at the site and will ensure
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that the e-flow release and monitoring system are in place

at the earliest.

After studying the response sent by the developer in
the above order and the records available in this office, it is
found that the normal lean flow of Saryu River for
Loharkhet Project is about 1.40 cumec. Henceforth, as per
the order passed by Uttarakhand Government dated
05.06.2018, the minimum environmental flow for
Loharkhet project is about 0.21 cumec (15% of average
lean flow 1.40) now. Notifications are provided on once-a-
month basis leaving minimum e-flow as per the developer.
Environmental flow (E-flow) discharged from Loharkhet
Hydroelectric Project by Mountain Power Ltd. for the past

03 months is enclosed and referred for your information.

Encl : As above

Sd/-

10.1.25

(Dr. Sandeep Singhal)
Managing Director

& Director - Energy Cell

Regd. Office “Ujjwal”, Maharani Bagh, G.M.S. Road, Dehradun-
248006 (Uttarakhand), Phone: 0135-2763808, Fax: 0135-2763508
website-www.ujvnl.com

//TRUE TRANSLATED COPY//
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M &mail Urja PMO <urjapmo@gmail.com>

Parvatiyapower e flow compliance
2 messages

Tue, Jan 7, 2025 at 2:31 PM

Urja PMO <urjapmo@gmail com>
To: Parvatiya Power Ltd Ppl <loharkhethep@yahaoo.in>

Sir,

With refernce to the above mentioned subject please find enclosed herewith.

Sent from my iPhone

= Adobe Scan 7 Jan 2025.pdf |
742K

Thu, Jan 9, 2025 at 9:37 AM

Parvatiya Power Ltd Ppl <loharkhethep@yahoo.in>
To: Urja PMO <urjapmo@gmail.com>

Dear Sir,

With reference to your letter No. 03/Dir. U.C./U.C/IPP/P-33 dated 07.01.2024 regarding the daily minimum e-flow
release from the Loharkhet SHP (4.8 MW), we would like to acknowledge the communication received and the
observations made by the Uttarakhand Pollution Control Board (UKPCB) regarding the lack of a measurement
instrument at the site.

We sincerely apologize for the oversight in not installing the required e-flow measurement instrument. We like bring in
your notice that is past we had installed the measurement equipment, but due to flood it got washed away. We assure
you that we are taking immediate corrective actions to ensure compliance with the GoUK order dated 05.08.2018, which
mandates strict adherence to the prescribed e-flow requirements for maintaining river ecology and other related
purposes.

In response to your request, we are submitting the following procedure for calculating e-flow in the absence of
measurement equipment and the mechanism for its release from the Loharkhet SHP:

= As per design data for generating 1 KW, we require a flow of 0.0006 cubic meters per second (gmec).

« During the lean period, average water flow is around 1.473 gmec. 15% of the lean period water flow is calculated to
be 0.221 gmec.

« To ensure compliance with the e-flow requirements during the lean period, we have reduced the load by around
400 KW, which results in a flow of 0.24 gmec. This excess water, which is not used for power generation, is
directed back into the river from the trench wear to maintain the river's ecological flow.

We are in the process of finalizing the reinstallation of the measurement instruments at the site and will ensure that the e-
flow release and monitoring system are in place at the earliest.

We understand the importance of this matter and assure you of our commitment to compliance. Please feel free to
contact us if any further clarification or action is needed.

Thank you for your understanding and support.

Sincerely,
Parvatiya Power Lid.

On Tuesday 7 January, 2025 at 02:31:21 pm IST, Urja PMO <urjapmo@gmail.com> wrote:

Sir,

With refernce to the above mentioned subject please find enclosed herewith.

Sent from my iPhone
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e
S fave aRutsenst & amv/ de /R & adat # gfald o2 @ So vaw $

faawor
HIE Septemberﬁ"i’ 2024
e yd yRASAT $T A7 T sl 9ddi gra fde  4.8MW
faaraadt [
1 2 3 4
_ T — ai}r/ﬂna/ﬁw#ﬂﬁ FAA 2 & HTAR
=t T (FHEE) # BT U1 S YAIE | B A YaTg FT
. (FAF) gfaera

1-Sep-21 1.473 2.697 183.096
2-Sep-21 1.473 2.673 181.466
3-Sep-21 1.473 2.684 182.213
4-Sep-21 1.473 2.657 180.380
5-Sep-21 1.473 2.676 181.670
6-Sep-21 1.473 2.694 182.892
7-Sep-21 1.473 2.675 . 181.602
8-Sep-21 1.473 2,668 181.127
9-Sep-21 1.473 2.669 181.195
10-Sep-21 1.473 2.651 179.973
11-Sep-21 1.473 2.648 179.769
12-Sep-21 1.473 2.644 179.498
13-Sep-21 1.473 2.649 179.837
14-Sep-21 1.473 2.645 179.566
15-Sep-21 1.473 2.647 179.701
16-Sep-21 1.473 2.631 178.615
17-Sep-21 1.473 2.634 178.819
18-Sep-21 1.473 2.632 178.683
19-Sep-21 1.473 2.630 178.534
20-5ep-21 1.473 2.597 176.307
21-Sep-21 1.473 2.548 172.980
22-Sep-21 1.473 2.473 167.889
23-Sep-21 1.473 2.426 164.698
24-Sep-21 1.473 2.341 158.927
25-Sep-21 1.473 2.105 142.906
26-Sep-21 1.473 1.974 134.012
27-Sep-21 1.473 1.523 103.394
28-Sep-21 1.473 1.421 96.470
29-Sep-21 1.473 1.246 84.589
30-Sep-21, 1.473 1.187 80.584

atd

Parvatiya Power Ltd.

Loharkhet Hydro Electric Power Plant

Loharkhet, Bageshwar
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[ )
o Ryd eRast & @iy dus /Ry @ adut ¥ RRE o T I gaTE &=

o
HATE October I 2024
S fua o 1 AW wa arAar qddi qiay fole  4.8MW
fRerasar [
1 2 3 4
‘ shaar ey o | T/ 909 /R F Al | @ 2 F I
IEoica # BlEr 7T I YaE |81 T S Wag &1

oy e () AGALG
1-Oct-23 1.473 1.850 125.594
2-Oct-23 1.473 1.749 118.737
3-Oct-23 1.473 1.542 104.684
4-Oct-23 1.473 1.264 85.811
5-Oct-23 1.473 1.087 73.795
6-Oct-23 1.473 0.989 67.142
7-Oct-23 1.473 0.985 , 66.870
8-Oct-23 1.473 0.853 57.909
9-Oct-23 1.473 0.754 51.188
10-Oct-23 1.473 0.621 42.159
11-Oct-23 1.473 0.509 34.555
12-Oct-23 1473 0.397 26.952
13-Oct-23 1.473 0.287 19.484
14-Oct-23 1.473 0.241 16.361
15-Oct-23 1.473 0.231 15.682
16-Oct-23 1.473 0.221 15.003
17-Oct-23 1.473 0.222 15.071
18-Oct-23 1.473 0.221 15.003
19-Oct-23 1.473 0.222 15.071
20-Oct-23 1.473 0.222 15.071
21-Oct-23 1.473 0.221 15.003
22-Oct-23 1.473 0.222 15.071
23-Oct-23 1.473 0.222 15.071
24-Oct-23 1.473 0.222 15.071
25-Oct-23 1.473 0.221 15.003
26-Oct-23 1.473 0.222 15.071
27-Oct-23 1.473 0.222 15.071
28-Oct-23 1.473 0.222 15.071
29-Oct-23 1.473 0.222 15.071
30-Oct-23 1.473 0.221 15.003
31-Oct-23 1.473 0.222 15.071

T

Parvatzva o\uer Ltd.

Loharkhet Hydro Electric Power Plant
ILoharkhe‘t Bageshwar
bild aro El ectr F\..‘.. :an{
‘ﬁ\t."age,u,;m
Uttarakhand
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&

Parvatiya Power Ltd.

.
121 .B

Loharkhet Hydro Electric Power Plant
Loharkhet, Bageshwar -

- )
s _fya aR@senet & s/ 30s /Ry & adal # sfafld o2 7 5o vare &
Rraor
HTE November @ 2024
o faya IRANAAT #T ATH UG &THAT qddig qray oo 4.8MW
Awrasar
1, 2 3 4
_ e e R
RaTw #F @l T W YA | B2 1 S| VaE &1
W T (FHF) LIGAIGH
1-Nov-23 1.473 0.221 15.003
2-Nov-23 1.473 0.222 15.071
3-Nov-23 1.473 0.221 15.003
4-Nov-23 1.473 0.222 15.071
5-Nov-23 1.473 0.222 15.071
6-Nov-23 1.473 0.221 15.003
7-Nov-23 1.473 0.222 15.071
8-Nov-23 1.473 0.222 15.071
9-Nov-23 1.473 0.222 15.071
10-Nov-23 1.473 0.221 15.003
11-Nov-23 1.473 0.222 15.071
12-Nov-23 1.473 0.222 15.071
13-Nov-23 1.473 0.222 15,071
14-Nov-23 1.473 0.222 15.071
15-Nov-23 1.473 0.221 15.003
16-Nov-23 1.473 0.221 15.003
17-Nov-23 1.473 0.222 15.071
18-Nov-23 1.473 0.221 15.003
19-Nov-23 1.473 0.222 15.071
20-Nov-23 1.473 0.222 15,071
21-Nov-23 1.473 0.222 15.071
22-Nov-23. 1.473 0.221 15.003
23-Nov-23 1.473 0.222 15.071
24-Nov-23 1.473 0.222 15.071
25-Nov-23 1.473 0.222 15.071
26-Nov-23 1.473 0.221 15.017
27-Nov-23 1.473 0.221 15.003
28-Nov-23 . 1473 0.221 15.003
29-Nov-23 1.473 0.222 15.071
30-Nov-23 1.473 0.221 15,003
il c\.
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